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Income Tax Assessees

1007, SHRI BHEEKABHAIL: Will
the Minister of FINANCE be pleased
to state:

(a) what iz the tota] number of
assessees who are paying Income-tax
amounting te more than Rs, 50,000 per
annum, of those paying between
Rs. 5,000 and Rs, 50,000 and of those
paying upto Rs. 5,000 per annum
during the last flve years;

(b) whether the tax relief measures
of Government have adversely affect-
€d Income-tax collection; and

(c¢) what steps are proposed to be
taken by Government to ensure that

3642185

“Income Tax is not evaded by benami’

transactions and by bogus firms?

THE MINISTER OF STATE IN
THE MINISTRY OF FINANCE (SHRI
SAWAI SINGH SISODIA): (a) The:
information sought in the question is
not readily available as statistics are
not collected about the assessees on
the basis of income tax paid by them.
Status-wise gtatistics are, however,
collected on the basis of the number
of assessees falling in different income
ranges. For the purpose of this ques-
tion, based on the presently available
statistics, the status-wise number of
tax payers falling within the follow-
ing income rangeg below the income
of Rs, 25,000/-, between income of
Rs, 25,000 and Rs. 1,00.000 and above
income of Rs 3.00.000/- for the assess-
ment year 1980-81 js given in the at-
tached statement, It may be stated
that the income tax inclusive of sur-
charge on  individual incomes of
Rs. 25,000/- and Rs, 1,00,000 is Rs,
3,840/. and Ra. 47,040 respectively,

(b) No specific study has been made
to determine whether tax relief mea-
sures of Government have adversely
affected the income tax collection,
However the figures of net collection
of income tax (including corporation
tax) for the ]ast five years given be-
low show that the collections have
progressively increased,

Firarcial year Net collee-
. tion
(in crores
N of Rs. )
1976-77 2178-63
1977-78 2222-79
1978-79 2428- 86
1979-80 2732-21
1980-8! 2817-18

(c) Appropriate steps are taken
from time to time under the Direct
Taxes Acts to check such tax evasion,
Amongst others, the provisions of Sec-





